
OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS I-IAZARI COURTS
DELHI

MODIFIC/ft_'I_'l_O_l§l IN DUTKRQSIER O_F_J_U__DIClAL MAQISJRATE FIRST CLASS

F,O,EL'I1l-Il?fMONTl-I OF OCTOBER -2024-_

In view of the request of Ms. Kirandeep Kaur, Ld. Judicial Magistrate First C1ass[NI Act-03),

West District, Tis l-lazari Courts, Delhi {Duty Magistrate on 05-10-2024) and Sh. Shashank Nandan Bhatt,
Ld. Judicial Magistrate First Class-02, West District, Tis I-iazari Courts, Delhi(Duty Magistrate on
15-10-2024 8: 16-10-2024) regarding exchange of their duty the following modification in the Duty
Roster of Judicial Magistrate First Class, West District, Delhi for the month of October-2024
(reference N0 1152-1206/CJM(Wes:)/DR/2024 Dated 17-09-2024) is being made:-

Sr. Name of the Judicial Magistrate First Class 'Working days Holiday Room No.
No.
01 iSh.KaranbirSingh,J.M.F.C ;

R/o 3"‘Floor, c-7,160-161, Sector-8, Rohini Delhi ! os-10-2024 ; 04
{e mail:-readermm05west@gmail.com) I [CBA'D 1

W ' T’ --1

02 Ms. Kirandeep I-(aur, J.M.F.C. l 08-10-2024 , l
: R/0 um. 2071,Ground Floor, Delhi Administration Flats, l . 103GulabiBagh, Delhi-110007 1 g ICBA-ID .
(e-mail readercourtni04 gmail com) 1' :‘ @ . 1

03 l Ms. Swati Bhardwaj, J.M.F.C | 15-10-2024
R/o H. No. 211, 3'“ Floor, Avtar Enclave, Paschim 3 16-10-2024 355

Vihar(West) Delhi-63
= (e-mail:- court355thc@gmail.com)

Q4 Sh. Shashank Nanclan BhatiJ.M.F.C 18-10-2024 356
R/o B-104. Naveen Apartments Dwarka, Sector-05, New 19-10-2024
Delhi-110075

-I (e mail:- judicialmm02west@gmail.corn)
T A Rest of the’ conditions shall Irernain unchanged in the Duty Roster of Judicial Magistrate First

Class, West District, Delhi for the month of October-2024 [reference No 1152-1206/CJM(West)/DR/2024
Dated 17-09-2024).

it A SATIJAJ
Add]. Chief livlagistrate

s strict, Delhi
No..ll~l.Q..:T..l.Z6.l7il....cJM(west)/on/2024 Dated, Delhi the ..Q.H..¢:.lO.:'2»0Z
Copy forwarded for infonnation and necessary action to:-
01. The I-Ion'ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (‘West),Delhi
02. The Ld.Principal District 8; Sessions Judge, (I-IQ), Delhi
03. The Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District 8; Sessions Judge all district Delhi/New Delhi
05. The Ld. officer Incharge, Pool Car, Tis i-lazari Courts, Delhi
06. The Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM & All Ld. Judicial Magistrate First Class West Disuict, Tis Hazari Courts,Delhi.
08. The Director of Prosecution, Tis I-Iazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis I-Iazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Lock-Up Incharge, Tis I-Iazari Courts, Delhi
13. The Admn. Offit:er(Judl), Hindi Department, R. No. 237, Tis Hazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 211, Tis I-lazari Courts, Delhi.
17. The Care Taking Branch (Hq) 8; West Tis I-lazari Courts, Delhi v
18. The Reader to the court of undersigned. /
19. The Cash Branch, West District, Tis Hazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judgeiwest) District, Delhi .//
21 Office file P

Addl. Chief Mgia1Ma$:istrate


